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THE GAUHATI HIGH COURT AT GUWAHATI

(The High Court of Assam: Nagaland: Meghalaya: Manipur:
Tripura: Mizoram and Arunachal Pradesh)

NOTIFICATION

NO.HC.XI-16/2012/420/ RC. Dated, Guwahati, the 19" November, 2012.

LIST OF HOLIDAYS DURING THE YEAR 2013

IN RESPECT OF THE KOHIMA BENCH AT KOHIMA

WINTER VACATION ¥ to 16" January Tuesday to 16 days
Including Magh Bihu (13" Wednesday
to 16" January)
Fateha Dwajdahan 25" January Friday 1 day
Republic Day 26" January Saturday 1 day
Sri Panchami 15" February Friday 1 day
Siva Ratri 10" March Sunday 1 day
Holi 27" & 28" March Wednesday & 2 days
= Thursday
Good Friday- Easter 29" to 315 March Friday to 3 days
Sunday Sunday
Bohag Bihu 127 to 17 April Friday to 6 days
Wednesday
May Day 1 May Wednesday 1 day
Buddha Purnima 25" May Saturday 1 day
Id-Ul-Fitre 9" August Friday 1 day
Independence Day 15" August Thursday 1 day
Janmastami 28" August Wednesday 1 day
Gandhi Jayanti 2" October Wednesday 1 day
Durga Puja (including Id- 117 to 18" October | -| Friday to Friday | -| 8 days
ul-Zuha and Laxmi Puja) '
Kali Puja & Diwali 27 & 39 November | -| Saturday & 2 days
Sunday
Muharram 14" November Thursday 1 day
Guru Nanak'’s Birth Day 17" November Sunday 1 day
State Inauguration Day 1" December Sunday 1 day
Winter Vacation 16" to 31" Monday to 16 days
December Tuesday

Note:-

1. 2™ Saturday and 4™ Saturday of every month will be holidays.
2. If any of the holidays for festivals notified above does not fall on the day
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notified, necessary notification changing the dates would be issued in due
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